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or propose to run In future correspon
dence courses in Hindi only of the 
standard contemplaed under the Minis
try's scheme

(c) Does not arise
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Wage-Board for Sugar Mill 
Woifiers, 1962

6076. Shri Kameshwar Singh:
Shri A. Sreedharan:
Shri Seqneir*:
Shri Nihal Singh:

Will the Minister of Labou and 
Rehabilitation be pleased to state*

(a) whether it is a fact that the 
decisions of the Wage Board for Sugar 
mill workers, 1962 have not been Im
plemented by many of he sugar mills;

(b) if so, the names ot such mills; 
and

(c) the action taken to ensure the 
implementation of the decisions of the 

Wage Board’

The Minister of Labour and Rehabi
litation (Shri Hathi): (a) to (c). In
formation is being collected from the 
State Governments and will be placed 
on the Table of Sabha as early as 
possible

Border Security Force

6071. Shri D. N- Patodla: Will the 
Minister of Home Affairs be pleased

to state*

(a)  whether Government have work
ed out a scheme to reorganise the




